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Small Scale Industries In U.P. 

579.SHRI SATYA DEO SINGH: Will the 
PRIME MINISTER bepleasedtostate: 

(a) ~ether the Union Government are 
consideringanyprcposaloftheGovenwnentof 
Uttar Pradesh to allocate more funds for the . 
development ofsmaHscaIe industries; 

(b) if so, thesalientfeaturestl'lereof;and 

(c)theamountallocatedfor1hispwposein 
the current FIVe Year Plan vis-a-viaalocation 

. made in the Seventh FIVe Year Plan? 

THE MINISTER OFSTATE IN THE MIN-
. ISTRY OF INDUSTRY (DEPARTMENT OF 
SMALLSCALEINDUSTRIESANDAGKJAND 
RURAL INDUSTRIES) (SHRI M. 
ARUNACHALAM): (a) to (c). An outIaYofRs. 
13841.15IakhshasbeenapproYedforlteEVllh 
FIVe Year Plan on the basis of proposals of U.P. 
Govemment against the approval outlay of 
Rs.6506.15IakhsduringtheSelienth FIVe Year 
Plan. BesidestheStaleofUllarPiadeshwould 
aIsoreceMngiisshareoutoflheschemesbeing 
impIementedbytheCentralGovenvrllnCUil:lg . 

. theEighthFIVeYearPian. 

Production ofSaft 
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BHARGAVA: 

Withe PRIME MINISTER be pleased to 
state: 

(a) whetherthe Govemment have issued 
licenses to some foreign companies for the 
production of salt; 

(b) ifso. the details thereof and the places 
where salt is likely to be produced by these 
companies; 

(c) the reasonsforgranting licensestothe 
foreigncompanies; 

(d) whetherthesecurityaspects of the area 
where salt is likely to be produced have also 
beentakenintoconsideration;and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF INDUSTRY. (DEPARTMENT OF 
INDUSTRIALDEVELOPMENT AND DEPART-
MENT OF HEAVY INDUSTRY (SHRIMATI 
KRISHNASAHI): (a) to (e). A letter of permis-
sion hasbeen issuedto MIs. CsrgiU South-east 
Asia Ud., Singapore, in August, 1992 to set up 
a 100% ExportOrienteci Unit in Kutch District of 
Gujarat for manu facture of 10 lakh tonnes of 
soIarsaiperanrunwiththecondilionthatentire 
(1 00%) production shaU beexportedto General 
CUrrency ArealHardCurrency Area Countries. 
Ttie party had later on approached the K~la 
Port TrustforaDotrnent of 15, OOOacrea of land 
which was not approved by the Kandea port 
Trust Board. 
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Spurious Auto Parts 

581.·SHRI NITISH KUMAR: Will the 
PRIME MINISTER be pleased to state: 

(a) whetherthe Govemment are aware of 
the production and marketing of the spurious 
auto parts in the country; 




